
GOVERNMENT OF MEGHALA YA 
LAW (B) DEPARTMENT 

CORRIGENDUM 

Dated Shillong, the 24th January, 2023 

NO. LJ (B) 4120181223 - Shri Dibyajoyti R. Marak, as appeared in Notification No. 

LJ(B)4/20181166, dt. 15.12.2022 may please be read as Shri Dibyajoyti Hajong. 

MEM .NO. LJ (B) 4/2018/223 - A, 
Copy to:-

(M.!.t:llfl) 
Joint Secretary to the Govt. ofMeghalaya, 

Law (B) Department. 
***** 

Dated Shillong, the 24th January, 2023 

1. Dire l r f Printing & tationery M ghalaya Shillong [I r public tion of the above 
Notification in the Extra-Ordinary azette of the Govt. f 1eghalaya. 

2. The hiefEle torai fficer Meghalaya. 
3. The Deputy mmi si l1er & District :.1 cllon Officer 'outb We t Garo Hills, Ampati 

for informati n with r Ference to Jetter No. W lWA.EfEL-112022f 00" dt. 18.1.23. 
4. Personnel A.R (A Department. 
5. §.l.ection Department. 
~ata Entry Operator, Law (A) Deptt. for uploading in the Meghalaya web site. 

7. Director of Information and Public Relation, Meghalaya, Shillong 
8. Office Copy. 

Joint 

By Order etc., 

'ceretar)' to~. of Meghalaya 
Law B) Departm nt 

**** 


